e 03

Gyl *-131 ALELSTAWTIVE TRIDUWL
BOwb.Y BELGH

o ey e Ak S o T el dpd

Orioinel ~onlication No: 1093/92

—-aa.—-u....x.an-.- . ik o T ek koo RS P L P S g T T

Trensfar “.”llC ~tion Nog

DATE OF pEcIsIon  18th Nov 1992

g
G.N.pauar : .
--------- am e s s e e e e —mes - PELLLICNOT
S+P,.Saxena | Advocatn for tho Petitionners
Varsus o
¥ <
Union of India and ors, ‘ Resnondent
U S.Masurkar Advocatz for the Resoondent (5 )
. The Hon'ble BRRk USHA SAVARA , MEMBER (A)
an
The Horn'ble ,hri
| ™
1, .hether Henorters of locel oapars may be allowed to s=o
the Judgement 7
2. To be reforred to the Senorter or not ? e
. ) . 5 ] r £ : 2 v '
3, #hether :their Lordships '-ish tn see the fair cooy of
the Judgsment 7

4, hether it needs to be clrcvluLbd to other Bemches of

the Tripunal ?
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
‘BOMBAY BENCH

ORIGINAL APPLICATION NO3_1093/92
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Shri G,N,Pawar,

Draughtsman Gr,II

CoﬂoAn (E.E)’

Aundh Camp. : .
Pune = 411 027 i voe. Applicant

V/s

1. Union of India -
through, the Secretary,

Min, of Defence, South Block
New Delhi - 110011.

2, The Director General of Quality
Assurance, Min, of Defence
Production D,H,8,P,0.

New Delhi,- 110011,

3. The Controller
caa (EE)
Aundh Camp, :
Pune - 411 027, .+s. Respondents
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CORAM : HON'BLE USHA SAVARA, MEMBER (A)

+
-

Appearance @

Shri 5,P,Saxena, Adv.
for the Applicant.

Shri V,3,Masurkar, Adv.
for the respondents,

ORAL JUDGEMENT : ' 18th NOV 1992
(PER : USHA SAVARA, MEMBER(A)

It is submitted by Shri Masurkar, learned counsel

for the respondents, that the i{ransfer orcder dated 15,10,1992

has . been cancelled vide letter dated 3,11,1992 issued by
Col, Dixit., This :}s confirmed by Shri 5,FP,Saxena, Learned
Counsel for the applicant, In the circumstances, this
applicatioéﬁ%ecome' infructuous, Therefore, this application

is disposed off as infructuous,
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(USHA SAVARA)
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